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tU M hn.
BENGAL 1*QU0KE (SALES TAX) 

(DELHI AMENDMENT) BILL*
ihm M bUar o f Severn* u ft  C M  

b je n U ta n  (Dr. B. O tfila  Beddi): 
On behalf of Shxi M oruji Desai, I 
beg to move for leave to introduce a 
Bill further to amend the Bengal 
Finance (Sales Tax) Act, 1941, as in 
force in the Union Territory of Delhi.

Mr. Speaker: The question is:
"That leave be granted to intro­

duce a Bill further to amend the 
Bengal Finance (Sales Tax) Act, 
1941, as in farce in the Union 
Territory of Delhi"

The motion woe adopted.
Dr. B. GopaU Beddt: I introducel 

the BUI.

11.69 hm
••DEMANDS FOR GRANTS—contd.

M i n i s t r y  or I n f o r m a t i o n  a n d  
B r o a d c a s tx n o—contd.

Mr. Speaker: The House will now 
resume discussion on the Demands 
regarding the Ministry of Information 
and Broadcasting and cut motions 
moved thereto on the 28th March, 
1959, a list of which was already 
circulated to hon. Members on the 
same day. The hon. Minister may 
continue his reply to the debate after 
which the cut motions will be dis­
posed at and the Demands put to 
vote.

The Minister of Information and 
Broadcasting (Dr. Keskar): Mr.
Speaker, Sir, I was observing day be­
fore yesterday that while I appreciate 
the various criticisms made by hon. 
Members, in order to enable the 
House to judge the wtork of the Min­
istry in correct perspective, it is not 
sufficient to point out apy shortcom­
ings or defects alone, but I would
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request the House to look to the 
other side of fibs picture also and 
then to Judge whether the work o f 
the Ministry or tine various depart­
ments attached to it is good and has 
progressed. Now, I will take, first 
of all, the All India Radio.

13.19 bra,

[Mr. Deputt S p e a k e r  in the Chair}
The All India Radio is a big organ­

isation and it is easy to point out 
defects here and there. Before the 
House passes any opinion on the- 
criticisms expressed, I would like to* 
draw its attention to the notable 
work done by this Department It 
has to be remembered that this is a 
new department. In the year 1947,. 
when we took it over, it had just 
made a beginning. We had at the 
time of Partition, only six radto- 
stations. Today we have 28 radio sta­
tions. And, the number of trans­
mitters has grown from 19 to 58. We-' 
were then dealing with only 8 lan. 
guages. Now we have got 16 langu­
ages. At that time, in 1947, there was 
no tribal language or dialect beta? 
dealt with in our programmes. Today, 
29 tribal languages are being dealt 
with and programmes are being 
broadcast. Over and above thin, im­
portant dialects of the various 
important languages of the coun­
try—and their number is 48—are 
getting regular cultural expression 
in their various programmes. Now, 
the same thing will apply to the 
Broadcasting stations. In 1947, when 
we took over, 6 stations were broad­
casting, in all, approximately, for 
about 26,000 to 27,000 hours. are 
now broadcasting for more than
1,06,000 hours. The coverage is more 
than five times now than what it was 
in 1947.

This bird's eye-view will show how 
the Department has. been trying to 

build itself up. In 1947 our technical
tIntroduced with the recommenda­

tion of the President 
••Moved with the recommendation 

of the President.




